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Title : Introduction of the National Agricultural Produce Price Commission Bill, 2011.

शी राजू शे ी (हातकंगल)े: उपा य  महोदय, म प ताव करता हं िक िकसान  को उनक  कृिष उपज के िलए यनूतम समथन मू य सुिनि त करने के
पयोजनाथ काननूी वाय  आयोग क  थापना करने और उससे संस  या उसके आनुषंिगक िवषय  का उपबंध करने वाले िवधेयक को पुर: थािपत करने क
अनुमित दी जाए

MR. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the establishment of a statutory autonomous
Commission for the purpose of ensuring minimum support prices to farmers for their agricultural produce and
for matters connected therewith or incidental thereto."

The motion was adopted.

शी राजू शे ी : उपा य  महोदय, म िवधेयक पुर: थािपत करता हं

 

---------------------------------------

* Published in the Gazette of India Extraordinory, Part-II, Section-2 dated 11.3.2011

 


